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With regard to the revision of pay
scale for the category of Projection-
ists both the Ministry of Health and
Family Welfare and the Ministry of
Finance were consulted. While tlhe
Ministry of Health and Family Welfare
agreed to have the matter examined
on the basis of qualifications, experi-
ence duties and responsibilities at-
tached to the post, the Ministry  of
Finance have expressed the view that
since the Projectionists on Railways
were in the lower pre-revised scale
of Rs. 110—180 only corresponding
revised scale of Rs. 260—400 as recom-
mended by the Tihrd Pay Commission
could be allowed. However, the mat-
ter will again be referred to these
Ministries for further consideration.

In regard to the category of Field
‘Workers, the case is under conside-
Tation.

PAPERS LAID ON THE TABLE

I. Annual Report and Accounts for
the year ended the 31st August, 1977
of the Cochin Refineries Limifted and

related Papers

I1. Government Resolution regarding
Constitution of an Advisory Commit-
tee on Chemicals and Fertilizers and

related Papers

III. Government Resolution constitu-
ting a Committee to advise on the
supply and distribution of Petroleum
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I. The Kerosene (Fixatiop Ceiling
Prices) Amendment Order, 1978

IL. The light Diesel Oil (Fixation of
Ceiling Pricees) Amendment Order
1948

III. The Furnace Oil (Fixation of
Ceiling Prices and Distribution)
Amendment Order, 1978
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